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The Compulsory Physical Fitness of Children through Sports in Schools and
Development of Sports Infrastructure Bill, 2014

SHRI VIVEK GUPTA (West Bengal): Sir, I move for leave to introduce a Bill to
promote sports education and physical fitness for an all-round development of children in
the country and to develop international standard sports infrastructure in the country, by
making sports a compulsory regular subject in schools and providing equal opportunity
and incentives to sportspersons across the country and for all matters connected therewith

or incidental thereto.
The question was put and the motion was adopted.
SHRI VIVEK GUPTA: Sir, I introduce the Bill.
The Criminal Laws (Amendment) Bill, 2014

SHRIMATI KANIMOZHI (Tamil Nadu): Sir, I move for leave to introduce a Bill
further to amend the Indian Penal Code, 1860 and the Code of Criminal Procedure, 1973.

The question was put and the motion was adopted.
SHRIMATI KANIMOZHI: Sir, I introduce the Bill.
The Compulsory Military Training Bill, 2012 — Contd.

MR. DEPUTY CHAIRMAN: Now, we take up further consideration of the motion
moved by Shri Avinash Rai Khanna on the 8th August, 2014, that the Bill to provide
for compulsory military training to all youths in the country and to include military
training in the curriculum for children from matriculation to graduation level and for

matters connected therewith.

Dr. Satyanarayan Jatiya to continue his speech. But, he is not present. Then, Shri
Husain Dalwai, not present. Then, Shri Narendra Budania, not present. Then, Shri V.P.
Singh Badnore, not present. Then, I call the next name from BJP, Shri Nand Kumar

Sai, not present. Then, Shri Mansukh L. Mandaviya.
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SHRI BHUPINDER SINGH (Odisha): Mr. Vice-Chairman, Sir, it is good that the
hon. Defence Minister is also here in the House. The military training is very essential.
Many students in the tribal blocks of the country, irrespective of State, are still not
aware what the military is. The parents think that if their children join military, they
would never come back from the border. But they do not know how many disciplines
are there in the military. It is not that all the disciplines in the army are deployed at
the border to fight with the enemy. We see, there have been natural calamities every
now and then. And, in these calamities, the casualties are more than the casualties at
the border. There have been more casualties in the 21st Century. As we entered into the
21st Century, unfortunately, just immediately after 2002-03, the Left-Wing extremism
started growing. Because of that, there have been many casualties, but casualties against
whom? Sir, casualties are there only in the tribal areas! Only the tribal people are the
victims of the Left-Wing extremism. That is why, in our State Odisha, we requested the
Army personnel to come. We asked our District Collectors to educate the youths and
also the school-going children. We called their parents also. If you look at the Indian
map, if you go through the appointment list, you will find that there are many States
from where very, very less people are there in the Defence, be it the Army, be it the
Navy or be it the Air Force. That is why, we must recruit unemployed youth there.
Competent boys are there in the rural India and, especially, in the tribal belt of this
country. When we educate them, we do get some response. But, then, again, we make
a block to give appointment to the youths in the Army. From 2000 itself, the number
of appointments has reduced. Sir, I want to know how many people are working today
in the Defence and what is the plan for the next decade to strengthen our manpower
requirements. Which are the States where appointment is the least in the Defence?
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of | Physical exercise used to take place. <Ifdh 31TST 9 Wremd # ST BfCATgoR 3R
IS 74T IR T2 ©, I8 WaRATd ¢ | ST Whdl H DI Wl UIRAES T8l 81 °7 &
T |1 919 B9 AN ¥l A O 3R TR F YABH UgTa) I 9, @1 ST U UHTd BT
o7 | IFH YD Bifed BIil oY i 89 ST iR ST g7 d 9% & foY A3l | There
was scout movement also. Honestly speaking, my only desire was to go for Defence,
but destiny, by accident, brought me into politics. I confess this very, very honestly that
my second choice was the IPS. Being an athlete, being a sportsman of national mark in

400 and 800 metres, it was my desire that I must serve for my country, at the border.

SiI AN fea 9 91Ed § {6 U <9 & fo o5 o, IDI Tl I8 Wi el e
TET ¥ | I oA DY et E frerch, 7 T a't de wga T e ¥ | g9y §
T8I B, ITB! AN B o Tl BIs T8l ¢ | I8 W VS [I<a1 & | 89 399 g8 T8l
HRT Fhd & | I8 AR AW U 984 g1 faSaT 2 iR &9 389 oWt ff g= 7281 w9
qhd © | a159 IIRAA W, H ey e ared &1 ol € 6 9 39 99l & 99 TR
W GT R 2 1T had G & 781 @ E, e ff = 72 2 1 39 W S!S 91 Y W@ E,
I8 & 9 B T2 € | What I am speaking here, I am speaking from my heart. When
heart speaks, there is some strength in it. When anybody speaks from his or her heart,
it always benefits the country and the countrymen. ERIIM ¥ I8 Radve s 6 EXS)
W S @Y ST B, 39D HUR 3R =4l 8l AR ol Wt g 3 gl @l 8% Wl &
g & U dyerasl foar g | § SRiT do b o9 #31 Sff Rwarg <7, o 9 396
IR H TP STeT <7, B 7 <1 | YRA 99 & ol fUes o &, 981 U= 3fel Infeard
TSh FAI § I &, Ml H ST TaaforoH & HEIH | AR O %8 ¥ | g9 oA A
AR J&f T Yfeld H ¢Isael af$dhi I @I & 3MR o9 |l & 31X in our State, our
Chief Minister, hon’ble Naveen Patnaik, is giving them jobs without interview. Out of
thirty districts, R 23 57l Taafersd | UHIAd 8 | 98 SIRES 81, ST 81, BITe
g1, 7 39 mwifad € 1 oSl SRR # ot Y B %7 R, OFR 981 & I ASHI Bl
HiepT feam SITQm, dY S1<sT I | 37151 UoTd § S GHRAT 3118, 39 WX ff 89 &9 <1
IR | TSI & AP 3N GIR € | 3R g8t gRAR H U Ht 921 8, A1 a8 I 3l daR
T 18 I W E, 1R I8 JISRAT Bl IS 81, SART S 3T 8, SHS < &
T G ¥ fh IS a1 I AT IR | 31T SHB] dof HRAT e §, HIFIY,
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%, 9% 39 W 3 e dici A1 7 dicl, [P 95 1 R TR & 9edd § & gAR
:ﬁ\_rl—cl'F[, ST TR %, NIESICRERE %, SdT HIhT el | Those sportspersons who have
brought laurels for us at the Asian Games, at the Commonwealth Games at the world
level, g9 9h foTT Tp1g foraTat gl i@f@;(crc W?@EW%W’ﬂwe are searching
talent from the rural India. & ST ?ﬂww I IE T | S9d v Y BIg Apsy
P AT BT ATV AR sHGT SuTe] ufifRiel g a1fev | i Red fetha fafex
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T §UET B B T | BT BT I A A 8, TR Sl SHIS! 8, 98 g
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3R S fORAT Bl oIhx 98 AT 9T I18dT ® | Therefore, it will also support national

integration. Once it supports national integration, there will be less communal violence

in this country, which we have been debating here time and again. We will be going

to debate this in future also. sﬁﬁvﬁeﬂﬂa Ho b TR %ﬁmﬁﬁws@s
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SADT WIS fHAT SITQ, T8 <97 6 ol U 95 3701 S1 81T | §99 g2ai | uitsifed
g7 YT B 3R ST fageTar) a1 S fGamT § o1l € I1 S < BT drew dTell
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U% HEGd &, 'Empty mind is the devil's workshop.' 3WR U®H Tl 31T $H H1H
$ fou T <7 €, dRPem d 9 fou mifas &= €, A1 I8 <9 & oy 9gd ares1
BT | BT 89 M & b I8 urgde #w9 9 § 3R o a@ S e wrgde
Hd e R 849 @I F8T Tbl PR b & 3iR BRd W&, b Ggd WA SRS W, BIg
Th-31e YSIeYR U BT © | oifdh 9gd 9 310 uwara ff 8 €, 98 S 9 1B
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THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Mr. Tiruchi
Siva. You are not speaking. Okay. Now, Dr. Satyanarayan Jatiya. Your name was called.
In the last Session, your speech could not be completed. Would you like to make any

final observation on this?
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SHRI V. P. SINGH BADNORE (Rajasthan): Sir, I thank you for having given me
this opportunity to speak on this very important Private Member Bill moved by Shri
Avinash Rai Khanna. What I wanted to say was that there are a few reasons why I want
to support this very important legislation in the garb of a Private Member Bill that has
been moved. First and foremost, I must say that if you look at all the countries in this
world, 50 per cent of the countries have conscription. Even the USA till recently had draft
and it was only in the 70s that they did away with draft, and draft and conscription is
compulsory military training in most of the countries even today. Russia has compulsory
military training in the garb of conscription. Israel has it. China has it and so many
countries have it. The USA had it, but there was some reason, and then, they converted
it into Peace Corps. They had a different system instead of the draft. In India, I think,
we must have it for very many reasons which have been very aptly put forth by my
colleagues here. One of the most important things that our Prime Minister has been
talking about is discipline, which is lacking in our country, and skill development.
You can mix both of them. They can go in tandem. I would not go into the details
of where to start, how to start and for how many years. That is for the Minister, the
Cabinet, the Army, the Navy and the Air Force to think about. But it is very important.
What does it really do? If you have a selective conscription after college, it will sort
out your problem of unemployment to an extent. I am saying ‘to an extent’. You have
vocational courses. For the first year, you can have the military training. Then, you
can ask those same people to get into vocational or whatever skill development which
is the pet subject of our Prime Minister today and you can have it. Then, they can go
wherever they want to. They can have training in engineering, electricity or whatever. It
can turn out from the military training which is conscription. Now, I am talking about
the selective conscription after college. It should be that all the bureaucrats must do it
before they get into service. Everybody must have it for two years and if that is done,
it will be very good. People say that you have MNREGA. You spend so much money
on it. You can divert some of that money to conscription. I am not saying that you
do away with MNREGA. I am saying that you can divert 340,000 crore. The money
that is spent on NCC can also be diverted to conscription and to start with, you have

selective conscription. How you want to do it is a different subject. I don’t want to go
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4.00 p.m.
into the details of it. But, after college and before you get into any service, you can

have two years and from there, you can get into bureaucracy and discipline will come
into it. Corruption is such a big issue today that military training would in some way

give those people a direction as to what they can do for the country.
(MR. DEPUTY CHAIRMAN in the Chair)

Then, there are other issues of naxalism and terrorism. Let me tell you that in the
olden days, there was a person in a village in Rajasthan, who used to have one weapon
and the dacoits never used to come thinking that he was a trained person and he knew
how to shoot well. They thought of not going to and touching that village. Today, the
Naxal problem is there. Is it just the Police and the Paramilitary that can really take
care of that? It is not possible. You need people who can defend themselves. And how
can that be done? It can be done only through selective conscription, and I am using a
different word for what Mr. Avinash Rai Khanna has said. But that is how we should
go about it. And then, in the last year before they leave, in the three year period of
conscription, it should be vocational. Wherever they want to go, they get a training there
and that should also be imparted there. Today, Mr. Minister, you are aware, wherever
there is recruitment, thousands and thousands of our youth gather there. They love to
be in the military, paramilitary, Police. If this was done, we could take some people out
from there; and whoever is good, and who wants to remain there, can remain there. That
would also, in one way or the other, give a big message to our neighbours, that we have
a force which nobody else has. China has such a big force. And whatever technology
may be there today, maybe aeroplanes and tanks, the importance of foot soldier is always
going to be there. Let me also remind the House here that the First and the Second World
Wars were won by our Indian soldiers. And if the Indian soldiers were not fighting in
the First and the Second World Wars, I think the Allied Forces would not have won.
There were three-four Victoria Crosses given. I remember, there was a Victoria Cross
given to one solider, and he died recently; he was a 90 year old man. He fought in
famous battles in France. Usually, the Victoria Cross is given posthumously. He won
the Victoria Cross because there was a message that had to be passed six miles away,
between the enemy and the forces. He was a Medhtiya! He was from my family. He,

on a horseback, had covered six kilometers... (ZTime-bell rings)
MR. DEPUTY CHAIRMAN: Okay. It has already taken two hours. Please sit down.

SHRI V. P. SINGH BADNORE: Sir, everybody got all the time in the world, except

me. Why? Because | am the last speaker?
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MR. DEPUTY CHAIRMAN: No, no. When your name was called earlier, you
were not here. I had called your name earlier. Two hours limit is already over. I think

it is more than two hours.

SHRI V. P. SINGH BADNORE: Let me also say what was very rightly said by one
of my colleagues, that it is the playing-fields of the public school which have won a lot
of battles. Admiral Nelson, when he won against Napoleon in the Battle of Waterloo,
had said this, "This battle is not won on the battlefield here, but on the playing fields
of Eton".

Sir, I again commend the Private Member's Bill moved by Avinash Rai Khannaji

and I support this Bill. We must do it. Thank you very much.

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): Mr. Deputy
Chairman, Sir, I thank all those who have expressed their support for this Bill;
Shri Mansukh L. Mandaviya, Shri Bhupinder Singh, Prof. Ram Gopal Yadav, Chaudhary
Munvvar Saleem, Dr. Satyanarayan Jatiya, Shri Veer Singh and Shri V.P. Singh Badnore,
and those who spoke on the 8th of August when I was not here. I consider myself lucky.
Actually, I should have opened the account with the Question Hour in the House, but
I was not given the opportunity, thanks to the battlefield here. There was a battlefield
virtually. I am opening my account in Rajya Sabha with such an excellent concept,
which I would have been supportive of, had I been sitting somewhere there. But I have

been made to sit here with some thinking from the Government side. There are issues...
MR. DEPUTY CHAIRMAN: Even then you can support it.

SHRI MANOHAR PARRIKAR: I will support it, but I will point out the issues
which can create problems. I think some issues have not been considered. The idea is
good. It is an excellent idea; there is no doubt about it. I was quite happy that it was
across party lines. It proves that nationalism does not have a colour. It is only the colour
of motherland that makes you talk about it. While being very positive on the overall
concept, [ have certain issues which I will place before the House and then express my
views on this matter. One is the number. The Bill talks about a minimum of one year
compulsory military training. Now, if you just go by a rough mathematical calculation,
it talks about the age of 14 to 50. I do not know if a youth in the age of 50 would like
to go for it. In politics we may call someone young even if he is of 65 years, but in
physical military training, I don’t think 50 is a very conducive age. We allow an Army
jawan to retire at the age of 35 and 40. Physically, it may not, first of all, be possible
to give military training to those who are above 24 or 30 years of age. The second
aspect is, even if you consider it from the age 17 or 18 to 25, that would itself make

about 14 to 15 crore eligible youths. We have 125 crore people, divided by 60, if it is
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the age criterion, you will get two crores per year and for eight years, there will be 16
crores of youths who will be eligible. If 50 per cent of them are fit for Army training,
you have eight crore youths to be trained. The number is huge. The number is too
big. I am talking on the Bill. The Bill provides for a minimum one year training. In
fact, one solution which I can see, was suggested by Prof. Ram Gopal Yadav, to which
I will come later. I will just talk about the Bill first. The quantum of expenditure required
for this, I was just calculating it, will be nothing less than 360,000 crores per year. More
so, let us assume that we manage 360,000 crores from somewhere, by taking small,
small quantity from different heads. How do you train them? How many trainers would

you require? I will have to put the full Army to train them.

MR. DEPUTY CHAIRMAN: Why do you think of the compulsory military training,
which is given to the Army? Don’t think about that. Our youth can be given some

training in schools and colleges. For that, this much of expenditure will not be required.

SHRI MANOHAR PARRIKAR: I am talking on the Bill first. It is not only that.
It will require expenditure and infrastructure, if I have to fulfil the requirement under
the Bill. If it is passed, we would have no choice afterwards. We will have to go by
what is said in the Bill. Though I do agree, to an extent, that some people may be
considering it as et AT, as mentioned by one of the hon. Members, I disagree with
the basic concept that no one goes to get himself killed in the front %I for il
ST | There has to be some sort of a pride in it. I have, in fact, taken cognizance of the
confusion at melas in Gwalior and Rajasthan. I have issued instructions that they should
do it in a district, or, they should do it by increasing the number of days in Madhya
Pradesh, Bihar and other areas. For instance, Rajasthan and Uttar Pradesh are areas where
young generation wants to get into the Army. So, we will work out proper melas. That
is one aspect on the sight. In a way, the concept is good and, so, while appreciating
the concept, I feel, we should think about certain hours of training in our schools. Of
course, the NCC has a sanctioned strength of 13.80 lakhs for a very long time. Three
or four years back, the Government decided to increase it by 2 lakhs making it 15.80
lakhs. I think it is inadequate. When we look at the kind of NCC today and the one
that was there when we were young, when we were a part of the NCC, I think, that
was, completely, different. It was too diluted. Now the number of students has increased
beyond control. And, so, what I consider, as a much reasonable one, as you said, Sir,
is to introduce a compulsory training for a certain number of hours for completing the
graduation. It can be introduced as a class, ST fob S Tore fhar © fo T e Bl
TR H AT €1 €¢ & BRI # | Or, it can be introduced as a completely separate course
to be taken by a student during his college tenure. He can take it in the first year or in

the second year. In IITs, we had a compulsory NCC course, and I completed it almost
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[Shri Manohar Parrikar]

after the graduation. I gave the last exam and then realized that I had not completed the
NCC minimum required course. So, in the summer month of May, we had a condensed
course and we completed it in eight weeks. But it was compulsory to get a qualification
certificate in IITs. We can work out something like that. And with the help of the
Members who have shown deep interest in the subject, I would have a discussion as to
how to go about the issue. If we can work out something, if we can start it on a trial
basis, let us do it in some districts where there is more enthusiasm, districts which face
the border, and that can include partial military training, like, fifty or sixty hours during
the course of graduation, and can be done over a period of time. It need not be on a
weekly basis. One can take it as a course; like the way we take History, Maths, etc.,
we can take one course of defence training. But I feel, along with this, what we need
is nation-building, character building. And that does not come only through military
training. It is only one of the sources. There are organizations, but I will not go into
those things. But I feel that our teaching has also slipped. Education has slipped. Value
education is nowhere to be seen. So, we need to take all these aspects into consideration
before we come to a type of conclusion.

With these remarks, I wish to say that I have noted the sentiments of the hon.
Members and, I think, in view of the explanations that I have given, the Bill may kindly
be withdrawn and I assure that after consulting Members, we will come out with an
appropriate mechanism on the issue. It may take a few months, but I will, definitely,
take an initiative. That is why, I said, I consider myself lucky. As it was mentioned,
I also got admission for the NDA and then the Army Corps of Engineers. Because of
some reason [ could not join. So, probably, there is something genetic which attracts
me to Defence forces. Maybe, that got me here. Thank you very much.

MR. DEPUTY CHAIRMAN: Is Shri Avinash Rai Khanna here to reply? He is not
here. Therefore, he is not here to withdraw also. So I am putting the Bill to vote for
the House.

The question is:

“That the Bill to provide for compulsory military training to all youths in the
country and to include military training in the curriculum for children from
matriculation to graduation level and for matters connected therewith, be taken

into consideration".
The motion was negatived.

MR. DEPUTY CHAIRMAN: Nobody is saying no, only one yes and one no.
Anyhow, it is negatived. But I am happy the hon. Minister has accepted the spirit of

the Bill and I can add and tell you that military training is an important instrument in
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character building. So without spending much money, in each college you can have two

to three months’ training. At least that much will be good.

SHRI MANOHAR PARRIKAR: We will keep in mind and fix a meeting and take

your advice.

MR. DEPUTY CHAIRMAN: Now, we will take up the Fertilizer (Price Control),
Bill, 2013. Shri Vivek Gupta, you can speak on the Bill.

The Fertilizer (Price Control) Bill, 2013
SHRI VIVEK GUPTA (West Bengal): Sir, I beg to move:

That the Bill to provide for the fixing of maximum retail price of all fertilizers
by the Central Government and for matters connected therewith and incidental

thereto, be taken into consideration.

Sir, I would like to begin by narrating a small, true story that happened in the rural
part of Bengal with a rural farmer. Sir, one night a distressed farmer came and told his
wife that he had decided to commit suicide and his wife was shocked. But she soon
recollected her wits and asked him, “Why do you want to commit suicide?” He said,
“I don’t have money to buy fertilizers, I don’t have money to buy pesticides, I don’t
have money. I don’t know how we will do farming and what I will do.” His wife said,
‘Why don’t you do farming without it and see for one year and see what happens?’

Anyway, if it happens, it happens.
[THE VICE-CHAIRMAN (DR. SATYARANAYAN JATIYA) in the Chair)

So he did farming that year without using fertilizers and he managed to survive
that year, but the next year again the same story was repeated. Sir, from herein I want
to start by saying that fertilizer is as important as the seed in the Green Revolution
and in our country’s growth and progress for self-sufficiency in foodgrains storage.
Before I speak, fertilizer is a subject which is passionate for all of us. It is close to
all our hearts. Why is it so? Let me give you a little background. Sir, 26 crore people
are classified as agricultural workers who work in the farms and in the fields. They are
spread across 72 homogenic agro-climatic zones. Sir, 86 per cent are having marginal
and small holding size which makes farming unremunerative at times and 72 per cent
of these farmers cultivate in dry to medium rainfall regions. Some statistics needs to be
known and I would like, through you, to have the attention of the hon. Minister who
has just handled charge and he can, probably, do something. Sir, we have an installed
capacity of 364 lakh metric tons of urea but we only produce 150 lakh metric tons. The

consumption is, however, 255 lakh metric tons. Sir, the source of all this information



